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Revision of Floor Price of QCeir Goods

4375, SHRI V. S. VIJAYARAGHA-
VAN: Will the Minister of INDUS-
TRY be pleased to state:

(a) whether there was a revision
of floor price of coir goods during
the year 1979;

(b) if so, whether it has been sus-
pended jor some time after the plan-
ning committee has decided to imple-
men¢ the same from a future date;
and

(c) if so, the total loss of foreign
exchange suffered on account of that?

THE MINISTER OF STATE IN

THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) Yes, Sir.

(b) No, Sir.

(¢) Does not garise

Setting up of Vikas pProject at
Anjaneyapuram

4378. SHRI PASALA PENCHA-
LAJAH: Will the PRIME MINISTER
be pleased to state:

(@) whether there is a proposal for
setting up ‘Vikas’ Project (Liquid
Propellant Complex) at Anjaneya-
puram near Tirupathi in Andhra
Pradesh;

(b) it so, the present position; and

(¢) the financial
project?

estimate for the

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) A site
near Tirupathi and Anjaneyapuram
in Andhra Pradesh is among those
under consideration for the setting up
of a Liguid Test Station for the
Indian Space Programme.

(b) Mo decision has yet been taken
on the final selection of the site.
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(¢) The exact project cost has not
yet been assessed,
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Examination Centres at Imphal for
INA and NDA Examination

4380. SHRI NGAGOM MAHENDRA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whethey Government propose
to set up examination centreg at
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Imphal for INA ang NDA examina-
tions,

(b) if so, when; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P. VEN-
KATASUBBAIAH): (a) to (c¢). The
Union Public Service Commission has
decided, in principle, to open more
examination centres in the North-
east Region for various competitive
examinations, The exact location of
these new centres has yet to be deci-
ded in consultation with the State
Governments and Administrations
concerned who have already been
addressed about the availability of
facilitieg for the safe and smooth con-
duct of the examinations. The Com-
mission is awaiting the replies of the
concerned authorities and only on
receipt of the same will it be possible
to take final decisions about opening
of a centre at Imphal for the INA
and NDA and also other examina-
tions.

Guideliney for Preparation of Sixth
Plan to States

4381. sHRI GIRIDHAR GOMANGO:
Will the Minister of PLANNING be
pleased to state:

(a) whether the Planning Commis-
sion issued guidelines for the prepara-
tion of sub-plang to the States and
Union Territories for the period of
five years from 1978—83;

(b) if so, the details therefor;

(c) namesg of the States|Union Terri.
tories which initiated action gor pre-
paration of the sub-plan ahead of the
State Plan go far;

(d) whether new guidelines have
again been jssued to the concerned
States to prepare the sub-plans from
the year 1980 to 1985; and
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(e) it so, what are the main points
of the guidelines?

THE MINISTER OF PLANNING
(SHRI N, D. TIWARI): (a) Yes, Sir.

(b) In the guidelines issued by
Planning Commission to the States
and Union Territories for the prepara-
tion of tribal sub-plan 1978—1983, the
stress was on the following:—

(i) to prepare programmes keep-
ing in view the specific require-
mentg of the tribal areas and to
assign programme priorities as
suited to these areas;

(ii) to work out a strategy where-
in the gains of the protective mea-
sure already taken up in Fifth Plan
were to be consolidated and the
programmes to provide full em-
ployment and to extend education-
al and health services were to re-
ceive equal emphasis;

(iii) to complete the rationalisa-
tion of administrative apparatus
taken up in the Fifth Plan, sg as to
remove duplication and to utilize
effectively the manpower in area
without undue gtress on specialisa-
tion;

(iv) to bring in more area under
sub-plan approach by identifying
pockets having more than 10,000
population with at least 50 per cent
tribal concentration; and

(v) to take up programme for
weakegt groups in the tribal com-
munities with greater vigour,

(c) In the guidelines for prepara-
%ion of tribal sub-plan 1978--83 it was
suggested thag exerciseg for prepara-
tion of the sub-plan ghead of the
State Plan with reference to broad
objectives and specific loca] require-
ments will help in defining priorities
and programmes within the State
Plan for the tribal sub-plans, Some of
the State Governments like Gujarat,
Madhya Pradesh and Maharashira
have attempted to build up the sub-
plans on the basis of Integrateq Tri-





